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The quantity and value of chomite
exports during the last three years is
given, below:

Year Quantity Valuc
(in,000 (Rs,
tonnes) lakhs)

1074-75 o 3058 925 00
1975-76 . 334°4  2.462° 00
1476-77 N 2820 g7 o670 00

Kudremukh Iron Ore Project

1389, SHR'™MATI PARVATHI KRI-
SHNAN: Wi} the Minister of STEEL
AND MINES he pleasca to stave:

(a) whether the works on the Kud-
remukh Iron Ore Project is in pro-
gress on schedule; and

(b, if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
MINES (SHRI KARIA MUNDA): (a)
Yes, Sir.

(by Accorhnz to the proyect sche-
cule, consiruction of the project pi10oper
is to be completed by the end of
Decembear, 1070 angd  sbipment ol
concentrate to Iran is to commerce
by the end »or August, 1980. Most of
the major itcrius of eguipment needed
have been ardered, Civil ergiucering
work is in progress in various areas
such as crushers, concentrator plant,
ware-house, tailings dam etc. Erec-
tion of steel structures for the con-
centrator plant building and the
ware house is also well under way.

Discussion held with Foreign
Minister of Thailand

1400. SHR! NATVERLAL B. PAR-
MAR : Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:

(a) whether during his visit to
Thailand he had discussions with the

3756 LS—5.

Foreign Minister on assistance and
technica] training facilities; and

(b) if so, the details thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE): (a) Foreign Minister
has not visited Thailand.

(b) Does not arise.
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Extension of Health Insurance Scheme

1402, SHRI AMARSINH V. RA-
THAWA: Will the Minister of
HEALTH AND FAMILY WELFARE
be pleased to state:

(a) whether there is any proposal
for  extending the Health Insu-
rance Scheme to the general public
as well as to the rural and urban po-
pulation;

(b) if so, the details thereot;

(c) if not, the reasons thereof;
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(d) what is the present scheme in
wperation and the details thereof; and

(e) how much amount has been
spent in various States on th.s scheme
during 1975 to February, 1978

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI JAG-
DAMB] PRASAD YADAV): (a)
No, Sir.

(b) Does not arise,

{c) Due to lack of resources, both
financial and administrative, it is not
possible to extend the Health Insur-
ance Scheme to cover the entire
population in the country.

(d) and (e). The information is
being collected angd will be laid on
the Table of the Sabha.

-

Proposal to amend Employees’ Provi-
dent Funds and Miscellaneoug Provi-
sions Act, 1952

1403. SHRI L. L. KAPOOR: Will
‘the Minister of PARLIAMENTARY
AFFAIRS AND LABOUR be pleased
to state:

(a) whether Government have re-
ceived any proposal for amending the
Employees’ Provident Funds and
Misceilaneous Provisions Act, 1952 on
the lines of section 223 etc. o] the
Income tax Act, 1961 providing for
an independent Recovery Machinery
under the supervision of the Central
Government; and

(b) if s0, the details thereof?

THE MINISTER OF STATE IN
“"THE MINISTRY OF LABOUR AND
PARLIAMENTARY AFFAIRS (DR.
RAM KIRPAL SINHA): (a) and (b).
The Central Board of Trustees, Em-
ployees’ Provident Fund had recom-
mended in its 74th meeting held at
Bangalore on the b5th December,
1977 that the - Organisation should
‘have its own independent Recovery
Machinery under the control and
supervision of the Provident Fund

MARCH 2, 1978
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Commissioners like the Income Tax
Department. The proceedings of the
Board have been received by Gov-
ernment for its consideration,

Sharing of Ganga waters during Jean
months

1404, SHRI M. (. RAM GOPAL
REDDY: Will the Minister of EX-
TERNAL AFFAIRS be plcased to
state:.

(a) whether a meeting was held
recently in Dacca regarding imple-
mentation of Ganga water agreement
between India and Bangladesh; and

(b) if so, the progress made in this
regard?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE): (a) The 14th Meeting
of the Indo-Bangladesh Joint Rivers
Commission, which has been reacti-
vateq in accordance with Article IX
of the Agreement on Sharing of the
Ganga Wat'ers and on Augmenting 1ts
Flow and the status of which has
now been raised to the Ministerial
level, took place in Dacca from 2lst
January, 1978 to 23rd January, 1978.

(b) The Joint Rivers Commission
decided that proposals by either side
for augmenting the flow of the Ganga
would be submitted by mid-March,
1978. These proposals would be
studied in the next meeting of the
Joint Rivers Commission with a view
to formulating in‘egrated proposals
for joint study and investigation.
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